12/4/2018

an>

Sixteenth Loksabha

Title: Papers laid on the Table of the House by Members/Ministers

HON. SPEAKER: Now, Papers to be laid on the Table.

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND SPORTS AND

MINISTER OF

STATE IN

THE MINISTRY OF INFORMATION AND BROADCASTING

(COL. RAJYAVARDHAN RATHORE (RETD.)): Madam, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions)
of the National Dope Testing Laboratory, New Delhi, for
the year 2015-2016, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Dope Testing
Laboratory, New Delhi, for the year 2015-2016.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.

(2)
[Placed in Library, See No. LT 8375/16/18]
(3) (i) A copy of the Annual Report (Hindi and English versions)
of the National Sports Development Fund, New Delhi, for
the year 2015-2016, alongwith Audited Accounts.
(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Sports
Development Fund, New Delhi, for the year 2015-2016.
4) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 8376/16/18]

(5) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-

()  Review by the Government of the working of the

National Film Development Corporation Limited, Mumbai,
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(6)

(i)

for the year 2015-2016.

Annual Report of the National Film Development
Corporation Limited, Mumbai, for the year 2015-2016,
alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (5) above.

[Placed in Library, See No. LT 8377/16/18]

... (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF POWER AND MINISTER OF STATE
OF THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI R.K. SINGH): Madam, I
beg to lay on the Table:-

)

copy each of the following papers (Hindi and English versions) under

section (1) of Section 394 of the Companies Act, 2013:-

()

3)

(1)

(i1)

(@)

(i1)

(@)

Review by the Government of the working of the SJVN

Limited, Shimla, for the year 2016-2017.

Annual Report of the SJVN Limited, Shimla, for the year
2016-2017, alongwith Audited Accounts and comments of

the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8378/16/18]
A copy of the Annual Report (Hindi and English
versions) of the National Power Training Institute,
Faridabad for the year 2016-2017, alongwith Audited

Accounts.

A copy of the Review (Hindi and English versions) by
the Government of the working of the National Power
Training Institute, Faridabad for the year 2016-2017.

[Placed in Library, See No. LT 8379/16/18]
A copy of the Annual Report (Hindi and English

sub-
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(4)

()

(i)

(1)

(i)

(1)

(i)

versions) of the Joint Electricity Regulatory Commission
(for the State of Goa & Union Territories), Gurgaon, for
the year 2016-2017, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by
the Government of the working of the Joint Electricity
Regulatory Commission (for the State of Goa & Union
Territories), Gurgaon, for the year 2016-2017.

[Placed in Library, See No. LT 8380/16/18]

A copy of the Annual Report (Hindi and English
versions) of the Central Power Research Institute,

Bengaluru, for the year 2016-2017, alongwith Audited

Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Central Power

Research Institute, Bengaluru, for the year 2016-2017.

[Placed 1n Library, See No. LT 8381/16/18]
A copy of the Annual Report (Hindi and English
versions) of the National Institute of Wind Energy,
Chennai, for the year 2016-2017, alongwith Audited

Accounts.

A copy of the Review (Hindi and English versions) by
the Government of the working of the National Institute
of Wind Energy, Chennai, for the year 2016-2017.

[Placed in Library, See No. LT 8382/16/18]

... (Interruptions)
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THE MINISTER OF STATE OF THE MINISTRY OF TOURISM AND MINISTER OF STATE

IN THE MINISTRY OF ELECTRONICS AND

INFORMATION TECHNOLOGY (SHRI

ALPHONS KANNANTHANAM): Madam, I beg to lay on the Table a copy each of the

following papers (Hindi and English versions) under sub-section (1) of Section 394 of the

Companies Act, 2013:-

@
(i)
2 @
(i)
3 @
(i)
@ @

Review by the Government of the working of the Donyi
Polo Ashok Hotel Corporation Limited, Itanagar, for the
year 2016-2017.

Annual Report of the Donyi Polo Ashok Hotel
Corporation Limited, Itanagar, for the year 2016-2017,
alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8383/16/18]
Review by the Government of the working of the Utkal
Ashok Hotel Corporation Limited, Puri, for the year 2016-
2017.
Annual Report of the Utkal Ashok Hotel Corporation
Limited, Puri, for the year 2016-2017, alongwith Audited
Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT 8384/16/18]
Review by the Government of the working of the
Kumarakruppa Frontier Hotel Private Limited, New Delhi,
for the year 2016-2017.
Annual Report of the Kumarakruppa Frontier Hotel Private
Limited, New Delhi, for the year 2016-2017, alongwith
Audited Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT 8385/16/18]
Review by the Government of the working of the

Pondicherry Ashok Hotel Corporation Limited, Puducherry,
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)

(6)

(7)

(ii)

(1)

(i1)

(1)

(i)

(1)

(i1)

for the year 2016-2017.

Annual Report of the Pondicherry Ashok Hotel
Corporation Limited, Puducherry, for the year 2016-2017,
alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8386/16/18]
Review by the Government of the working of the Ranchi
Ashok Bihar Hotel Corporation Limited, Patna, for the
year 2016-2017.
Annual Report of the Ranchi Ashok Bihar Hotel
Corporation Limited, Patna, for the year 2016-2017,
alongwith  Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8387/16/18]
Review by the Government of the working of the Punjab
Ashok Hotel Company Limited, Chandigarh, for the year
2016-2017.
Annual Report of the Punjab Ashok Hotel Company
Limited, Chandigarh, for the year 2016-2017, alongwith
Audited Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT 8388/16/18]
Review by the Government of the working of the India

Tourism Development Corporation Limited, New Delhi, for
the year 2016-2017.

Annual Report of the India Tourism Development
Corporation Limited, New Delhi, for the year 2016-2017,
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alongwith  Audited Accounts and comments of the

Comptroller and Auditor General thereon.
[Placed in Library, See No. LT 8389/16/18]
... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE
IN THE MINISTRY OF SHIPPING (SHRI PON RADHAKRISHNAN): Madam, I beg to lay
on the Table a copy each of the following papers (Hindi and English versions) under sub-

section (1) of Section 394 of the Companies Act, 2013:-

(1) Review by the Government of the working of the Sethusamudram
Corporation Limited, Chennai, for the year 2016-2017.

(2) Annual Report of the Sethusamudram Corporation Limited, Chennai, for
the year 2016-2017, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.
[Placed in Library, See No. LT 8390/16/18]

... (Interruptions)

TEAT FF JAF0T H T A dUT FoT qUHA, A4 [{pa 3w em w@weor A A
T &7t (A ISl A Agard): eeT Agledr, A A FUIA Ied H AR A, H
ﬁmﬁ@r—rwmmwww@-

(1) #AGTeAT It IVET ATHTOT ISP IRET 3faTazeT, 2005 & auT 2016-2017 & arfieh
gfddea $ T gid (Reer aum IS TEmon)|

[Placed in Library, See No. LT 8390A/16/18]

(2) (V) SEITIE 3P Wl AASHC IHTelea, Hedeq & 0T 2016-2017 & aritier wfddes
&1 T gfa (Redr Tam 3736 FE0T) dgT J@udEid ol |

(@) SERYT HF W AASHC IHTeleq, Hlelea & U 2016-2017 & HESOT dHI
TSR GaRT GHET 6T Teh 9fd (§ecr Tum ST FEhon)|

[Placed in Library, See No. LT 8391/16/18]
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(3) (Th) ATl FTEICIT AT Wl STAYHC U YAl IS, Be&lg & aurel 2016-2017
& gt gfddee &7 U gid (Real aur 3EIel JFaon)|

(@) SAAT FEICYE IF Wl SqAYAC U GarIchl I, galiaG & ot 2016-
2017 & aifties o@msit fr e gfd (Redr Tur 3as d&R0n) aur 39 W o@raist
sfcdes|

(1) TerTel SEERYT I Wl STIAC TS JaRIC! If, gediale & dure 2016-
2017 & FHIAHIOT HT EIHR aRT FAGT &7 Teh gid (Redr Tum s dEaon)|

[Placed in Library, See No. LT 8392/16/18]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI JAYANT
SINHA): Madam, I beg to lay on the Table:-

(H @ A copy of the Annual Report (Hindi and English versions) of

the Commission of Railway Safety, Lucknow, for the year
2016-2017.

(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Commission of Railway
Safety, Lucknow, for the year 2016-2017.

[Placed in Library, See No. LT 8393/16/18]

(2) A copy each of the following Notifications (Hindi and English versions) under Section
14A of the Aircraft Act, 1934:-

(i) The Aircraft (Tenth Amendment) Rules, 2017 (Hindi and English versions)

published in Notification No. G.S.R.325 in weekly Gazette of India dated 14th
October, 2017, together with an explanatory note.

(ii) The Aircraft (Eighth Amendment) Rules, 2017 (Hindi and English versions)

published in Notification No. G.S.R.985(E) in Gazette of India dated ond
August, 2017, together with an explanatory note.

[Placed in Library, See No. LT 8394/16/18]
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copy of the Ministry o vl Aviation roun andaling Services) Regulations,
(3) A f the Mini f Civil Aviation (G d Handling Services) Regulati 2017
(Hindi and English versions) published in Notification No. F. No. AV-24011/8/2017-

AAI-MOCA in Gazette of India dated 20t December, 2017 under Section 43 of the
Airports Authority of India Act, 1994.

[Placed in Library, See No. LT 8395/16/18]

... (Interruptions)

T S AT H T HAl 4T ST FEYA, ¢ Qe 3w 9m wveior #aeg &
g 7l (3 3l T Aard): reget Agledn, # feAfai@d 99 F1 g | 3Gl §:-

(1) 3eT sgre HATREY, R & aUT 2016-2017 & afities gfddes &1 v ufa (Redr
JYUT IS HERIUT) AT AQaAfaTT o d|

(2) FHST Felel FATRET, SR & aud 2016-2017 & FHRIOT HI FIHR GART THIEGT Hr
T gfa (el Tur s aERon)|

[Placed in Library, See No. LT 8396/16/18]

...(cTaur=)

I HATT A U AN (o IS TR : 3reweT Fgean, # Afaf@a o3 @I ged )
T-EIET{.:—

(1) Sueir fAfEIa, 2013 Hr 4RT 394 Fr 3T-4URT (1) F JdIId RAeATA@T I3AT HI Teh-
s ufa (fReer aur e dEhon)o:-

(F)(Th) Picd HUNAT 3% sfzar ifFAes, adr Aag & avT 2016-
2017 & FREROT AT TWHR IRT THENET [

(@ dice HUNLA 36 a1 fAfALs, 7dr Hag & aver_2016-
2017 &1 Jifitie gfaded, J@UAfET 9@ aur 34 W Ad3e-
HETOIEIIIETeh o fecqforr |

[Placed in Library, See No. LT 8397/16/18]

T)(Th) BERTEE US ESoFd UHUE HORA 36 sfEEr fafdes,
(@) :Eﬁﬁﬁ.ﬁ & O 2016-2017 & FHAGOT T THR CEIRY
& |
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ar TIFIUCH US gSord UFHUIC HUR 3% sf3ar fafaes,
@ ds feeell & dUT 2016-2017 & aridre  gfdded,
JEfAT 9@ dur 39 W FITe-d@ge@aleies &r

[Placed in Library, See No. LT 8398/16/18]

A)(TFH) AATA FHeST FUANAT fAfAes, a3 oo & aura 2016-
=) 2017 & HRARIOT HI THR GaRT FHIET |

(@ AAAT SFTeSA FURAA fafAes, a5 oo Fr avT 2016-
2017 &T ariite gfades, J@adfeyad oW aur 394 ©W fFa=es-
FETOETIeTR i feoqtor |

[Placed in Library, See No. LT 8399/16/18]

(2)(Th) el T STYHT S, AUR F U 2016-2017 & aATfWAsh Ffddest i Th
gfd (T@ar T 373l HER0T) TUT a@adfaid o |

(@) ¥eol g ST d1S, SNUYY & U 2016-2017 & HREHOT A TSR G@RT HI
Hx%wﬁwuﬁr(%ﬁ?ramaqﬁsﬁw)l

[Placed in Library, See No. LT 8400/16/18]

(3) (W) HFAT WA S, daref& F aUA 2016-2017 & arftis gfddes &
T wfa (RSl qur st T

(@n FarT WA 138, FIMeE F aUT 2016-2017 & aTidd AW HT Th
gfd (ReEr aur 3830 GEHU) a1 37 W o@aQeT gfddee |

(i) ST WA S, dareE F aleT 2016-2017 F FREGOT H FER
SaRT G 1 T U (ReET a2 3deh e

[Placed in Library, See No. LT 8401/16/18]

(4) FET WA & JAETE, 1948 Fr arT 13 Fr IUYRT (3) F dANd FeAfat@d

ATAFIATT I Th-Teh T (o<l TUT IS FEHR0T)<:-
(Th) FILIAT. 890(31) S 20 AN, 2017 F R & TUT H YHIAT
3T AT gAT mmﬁmﬁsmﬁmﬁ:
T 3ud 3tafla cafFd 3 49 WA AE F @8 & §9
H & e & o aAfAEee Far = g
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@

(cfteT)

(IR)

()

HILAT. 2823(3) ST 29 39Fd, 2017 & HRA &
YHIfAT 3T AT JUT S8 GanrT 10 3¢Rd, 2017 &
mawmmﬁmwa:m?mnm

USRI 3T IT U7 foash gdRT fAedes i IRg & 3 gurd
@rﬁﬁga:ﬁtr i sfeaf@a safeadl & &7 2E aF &
TCE & &9 # &Y o & o aAAfdde Far a=r g N

&
H w '

FI3T. 3945(37) ST 20 RR¥Fsx, 2017 & URA & TS9T H
? aur foEs garT Fag WA S5 FgA, 1955 #r
URT 8(2) (@) % 3IHJER $hold WH &5 & He&d & & H
T A AR T4, HAG HE, ol FAT Hr 3
fdeer, 2017 & Tareey 3R uRar Feamor AFred & g A

3

[Placed in Library, See No. LT 8402/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS,

MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND MINISTER OF STATE IN

THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI MANSUKH L. MANDAVIYA):
Madam, I beg to lay on the Table a copy of the Central Road Fund (State Roads) Amendment

Rules, 2017 (Hindi and English versions) published in Notification No. G.S.R.1521(E) in

Gazette of India dated 19th December, 2017, under Section 13 of the Central Road Fund Act,

2000.

[Placed in Library, See No. LT 8403/16/18]

... (Interruptions)
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